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PRIVATISATION OF PSUS

2187 SHRI P K BUU

WIll the Munster of FINANCE be pleased to state

(a) the details of the reasons for profit makmg Pubhc Sector Undertakmgs (PSUs) bemg
pnvanzed m the country,

(b) whether It ISthe pohcy of the Government to do away WIthprofits of these mdustnes
contnbute annually to Government, reduce secunty of workers and pass on the benefits
to pnvate sector and If so, the details thereof,

(c) whether the profit makmg PSUs become loss makmg due to the Government's pohcy of
mcreasmg Import duties on raw matenals and decreasmg those on fimshed products
and then pnvatise them,

(d) If so, whether the motto of "Make in India" really means to promote pnvatrzation in the
country, and

(e) If so, the details thereof?

ANSWER

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE
(Shri Arjun Ram Meghwal )

(a)&(b) NIT! Aayog has been mandated to identify the CPSEs for strategic disinvestment
NIT! Aayog in ItSreport has stated that It has been guided by the baSICeconormc
pnnciple that the Government should have no busmess to contmue to engage
Itself m manufactunng/producmg goods and services m sectors where the
competitive markets have come of age, and such entities would most hkely
perform better m the pnvate hands due to vanous factors e g technology up­
gradation and efficient management practices, and would thus add to the GDP of
the country The unlockmg of real value through better/efficient management and
use of latest technology by the pnvate sector may bnng much higher dividends
for the economy as a whole m terms of GDP growth

(c) to (e) In VIewof (a) & (b) above, Question does not anse
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